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before the mining lease is granted by the State 

Government. Safety in coal mines is enforced 

broadly by the provisions of Mines Act, 1952 

and rules, regulations and by laws made 

thereunder. These statutory provisions are 

equally applicable to the lessees in public 

sector and private sector. Violation of the 

provisions would render the lessee liable to 

deterrent & punitive actions under the 

statutes. 

Incentive package for promotion of food 

processing Industries 

3830. SHRI GOVINDRAO ADIK: will 

the Minister of FOOD PROCESSING 

INDUSTRIES be pleased to state: 

(a) whether Government have formulated 

any package of incentive for promotion and 

development of food processing industries; 

(6) if so, the details thereof, schemewise 

and funds provided under each scheme, state-

wise during the last three years in general and 

for the state of Maharashtra in particular; 

(c) the details of progress achieved in food 

processing industry during the last three years 

in the country, Maharashtra particularly; 

(d) whether Government are working on a 

special package like export zones for 

vegetables/processed foods in Maharashtra, if 

so, the details thereof; and 

(e) details of programme proposed and 

finalised for 1997-98 for Maharahstra? 

THE MINISTER OF STATE OF THE 

MINISTRY OF FOOD PROCESSING 

INDUSTRIES (SHRI DILIP KUMAR RAY): 

(a) and (b) Ministry-of Food Processing 

Industries had operated many developmental 

Plan Schemes during Eighth Plan for 

promotion of food processing industries 

throughout the country. These schemes are 

project specific and not State specific. 

Financial assistance under these schemes is 

extended to State Government Organisations, 

Cooperatives bodies. Voluntary 

Organisations, Joint/Assisted Sector etc. for 

promotion of food processing industries. 

Similar Schemes are proposed to be continued 

during the Ninth Plan also. 

Financial assistance to the tune of about 

Rs. 850 lakhs has been provided during the 

Eighth Plan under the Plan Schemes in 

respect of 

proposals received from Maharashtra. 

(c) Food Processing Industries have been 

growing steadily over the years. Information 

regarding the progress achieved Statewise is 

not Centrally maintained. 

(d) No, Sir. 

(e) Does not arise. 
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